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20. To change the flooring with water proofing 
treatment.

21. To remove half (four and a half inch) brick 
wall.

22. To makes a ramp at front gate without 
disturbing the common passage/storm water 
drain.

23. To provide sun-shades on the outer windows 
upto 2' wide projection.

24. To provide false ceiling in rooms.

25. To make an opening of maximum size of 
2 -6 '1 x 1'-9M for exhaust fan or air conditioner 
in existing walls.

26. Covering of the open terraces with sloping 
roofs upto 9 ft. high with light weight material 
such as fibre glass/AC sheets/Gl sheets/pipes 
and standard angle iron sections etc. and 
enclosing with glazing.

Sd/-

(Kewal K. Sharma) 
Commissioner (Housing)

IDSMT

3458. SHRI RAJENDRA AGNIHOTRI :
SHRI RANJIB BISWAL :

W ill the M in is te r of URBAN AFFAIRS AND 
EMPLOYMENT be pleased to state :

(a) the deta ils  of Small and Medium Towns 
developed in the country so far under the Centrally 
sponsored Integrated Development of Small and 
Medium Towns scheme State-wise;

(b) whether the Government propose to being some 
other towns under this scheme during Ninth Five Year 
Plan period; and

(c) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT (DR U. 
VENKATESWARLU) : (a) So far, 904 small and medium 
towns (S tate-w ise deta ils  are given in attached 
statement) in 25 States and 5 Union Territories have 
been covered under the IDSMT Scheme.

(b) Yes, Sir.

(c) At this stage, it is not possible to indicate the 
details of towns which will be covered under IDSMT 
during IX Plan since the selection of priority towns under 
IDSMT vests with the State Governments and projects 
are approved by State Level Sanctioning Committees.

Statement

State-wise Details of Towns covered under the 
IDSMT Scheme (from 1979-80 till date)

S.No. Name of State No. of Towns

1. Assam 19
2. Andhra Pradesh 74
3. Arunachal Pradesh 4
4. Bihar 40
5. Goa 6
6. Gujarat 51
7. Haryana 12
8. Himachal Pradesh 5
9. Jammu and Kashmir 8

10. Karnataka 76
1 1. Kerala 32
12. Madhya Pradesh 72
13. Maharashtra 96
14. Manipur 11
15. Meghalaya 7
16. Mizoram 5
17. Nagaland 7
18. Orissa 41
19. Punjab 23
20. Rajasthan 43
21. Sikkim 4
22. Tamil Nadu 98
23. Tripura 8
24. Uttar Pradesh 85
25. West Bengal 
UNION TERRITORIES

66

1. A and N Islands 1
2. D and N Haveli 2
3. Daman and Diu 1
4. Lakshdweep 1
5. Pondicherry 6

Total 904

[English]

Assistance fo r Population Control

3459. PROF. OMPAL SINGH ‘NIDAR’ :
SHRIMATI SHEELA GAUTAM :

Will the PRIME MINISTER be pleased to state :
(a) whether the Government of Uttar Pradesh have 

sought additional Central assistance and reimbursement


